>| TEM NO. 78 REG STRAR COURT. 2 SECTI ON XVI

SUPREME COURT OF I NDI A
RECORD OF PROCEEDI NGS

BEFORE THE REG STRAR SUNI L THOVAS

Petition(s) for Special Leave to Appeal (CGivil) No(s).2057/2011

RANJANA PRAKASH AND CRS Petitioner(s)
VERSUS
THE DI VI SI ONAL MANAGER AND ANR Respondent (s)

(Wth prayer for interimrelief and office report )
Dat e: 08/04/2011 This Petition was called on for hearing today.
For Petitioner(s) Ms. Manita Verma, Adv.
M . Devashi sh Bhar uka, Adv.
For Respondent (s)
UPON hearing counsel the Court nade the foll ow ng
ORDER

Await return of notice of both t he respondents.
List the matter on 10.5.2011.
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